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1. FT FUAT ST | 28.00 28.00 37.00 50.00
EREIE
2. T 28.00 43.00 136.00 177.00
3 = 28.00 52.00 165.00 215.00
4. zew  ATTOrSTF | 28.00 31.00 101.00 124.00
ared
5. T[T AET | 28.00 47.00 161.00 196.00
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th September, 2014

S.0. 2423(E).—In exercise of the powers conferred by Sections 7 and 8A of the National Highways
Act, 1956 (48 of 1956), the Central Government hereby makes the following further amendments in the
Notification of the Government of India in the erstwhile Ministry of Surface Transport (Department of Road
Transport & Highways) number S.0. 1390(E) dated the 28" May, 2013, namely;

For the Schedule to the said notification, the following Schedule shall be substituted, namely:-

“SCHEDULE
(Rates to be recovered from users of Hubli-Dharwad Bypass on National Highway No. 4 w.e.f. date of
publication)

SL Categories of | Fee Category A, in| Fee Category AB, in| Fee Category B, in| Fee Category C, in
No. Vehicles Rupees, per Vehicle] Rupees, per Vehicle| Rupees, per Vehiclel Rupees, per Vehicle
per Trip per Trip per Trip per Trip
@) €) 3) “) &) (6)
1. Car or Jeep or 28.00 28.00 37.00 50.00
Vans
2. Buses 28.00 43.00 136.00 177.00
3. Truck 28.00 52.00 165.00 215.00
4. Light Commercial 28.00 31.00 101.00 124.00
Vehicles
5. Multi-Axle 28.00 47.00 161.00 196.00
Vehicles
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Fee Category :

Fee Category A: Vehicles entering at Ayodhyanagar road crossing and leaving towards Hubli end of
the Bypass and vice versa as well as vehicles entering from Dharwad-Goa interchange and leaving towards
Dharwad end of the Bypass and vice verse (also referred as Both End Fee).

Fee Category AB: Vehicles entering from Tarihal Road Interchange and leaving towards Kalghatgi
Road crossing or Karwar Road Interchange or Ayodhyanagar Interchange and vice versa.

Fee Category B: Vehicles entering from Kalghatgi Road crossing and leaving towards Hubli end or
Dharwad end of the Bypass and vice versa (also referred as partial fee).

Fee Category C: Vehicles entering from the side of Hubli end or Dharwad end of the Bypass and
from Ayodhyanagar interchange and Dharwad Goa Road Interchage and leaving towards a point beyond
Kalghatgi Road crossing and vice versa (also referred as Through fee).”

[F.No. RW/NH-12037/62/2003-KNT]
ALKESH SHARMA, Jt. Secy.

Note:- The principal notification was published in the Gazette of India vide number S.O. 1199(E), dated
12th May, 2009 and subsequently amended vide numbers S.O. 1089(E) dated the 13th May, 2010,
S.0. 1060(E) dated 13th May, 2011, S.O. 1506(E) dated 5th July, 2012 and S.O. 1390(E) dated the
28th May, 2013, namely.
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